FORM A
PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF RICHFIELD INDUSTRIES PRIVATE

LIMITED

RELEVANT PARTICULARS

1. Name of corporate debtor RICHFIELD INDUSTRIES PRIVATE
LIMITED
2. Date of incorporation of corporate debtor 09.03.2012
3. Authority under which corporate debtor is | ROC-Delhi
incorporated / registered
4. Corporate Identity No. / Limited Liability | CIN: U15400DL2012PTC232590
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered Office: F-213, E-1, Lado Sarai, South
office (if any) of corporate debtor Delhi, New Delhi, India, 110030
Unit At: A 144, EPIP, Neemrana, Alwar, Rajasthan
-301705
6. Insolvency commencement date in respect of | 20.12.2024(Copy of order received on 08.01.2025)
corporate debtor
7. Estimated date of closure of insolvency | 18" June,2025 (180" day from the date of
resolution process Commencement of Insolvency Resolution Process)
8. Name and registration number of the insolvency | Name: Vikram Bajaj
professional acting as interim resolution
professional Regd. No.: IBBI/IPA-002/TP-N00003/2016-
17/10003
9. Address and e-mail of the interim resolution | 214, Second Floor, Tower A, Spazedge, Tower A,
professional, as registered with the Board Sector 47 ,Gurgaon ,Gurgaon, Haryana, 122018
Email: bajaj.vikram@gmail.com
10. | Address and e-mail to be wused for | Immaculate Resolution Professionals Private
correspondence with the interim resolution | Limited, Unit No. 112, First Floor, Tower-A,
professional Spazedge Commercial Complex, Sector-47, Sohna
Road, Gurgaon-122018
Email 1d: ibc.richfield@gmail.com
11. | Last date for submission of claims 22.01.2025
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (@) Relevant Forms and NA

(b) Details of authorized representatives
are available at:



mailto:cirpsrppl@gmail.com

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-Il) has
ordered the commencement of a corporate insolvency resolution process of the RICHFIELD
INDUSTRIES PRIVATE LIMITED 20" December on 2024,

The creditors of RICHFIELD INDUSTRIES PRIVATE LIMITED, are hereby called upon to submit
their claims with proof on or before 22™ January, 2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Vikram Bajaj

Interim Resolution Professional

Richfield Industries Private Limited.

Registration Number: IBBI/IPA-002/1P-N00003/2016-2017/10003
Registered Address: 214, Tower A, Spazedge, Sector 47, Gurgaon - 122018
Email For Correspondence- ibc.richfield@gmail.com

Email: Registered with IBBI — bajaj.vikram@gmail.com

AFA Valid up to: 31.12.2025

Place: Delhi
Date: 9-1-2025


mailto:cirpsrppl@gmail.com
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Possession Notice (For Immovable Property) Rule 8-(1)

Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.)
(IFL- HFL under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of
powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, a Demand Notice was issued by the
Authorised Officer of the company to the Borrower/Co-Borrowers mentioned herein below to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession of the property described herein below in exercise of powers
conferred on him under Section 13(4) of the said Rules. The borrower in particular and the public in general are hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of IIFL HFL for an amount as mentioned herein under with
interest thereon. "The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If the borrower clears the dues of
the "IIFL HFL" together with all costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the secured assets
shall not be sold or transferred by "IIFL HFL" and no further step shall be taken by "IFL HFL" for transfer or sale of the secured assets.
Name of the Borrower| Description of the Secured Asset (Immovable Property) | Total Outstanding | Date of [Date off
(s)/Co-Borrower(s)! |Aithat piece and parcel of FLAT NO A- 807, Floor No. 8, LIG EWS, Dues (Rs.) Demand| Posse
Mr. Rameshwar [Block A, Shubh Aangan Pushp, Group Housmg Plot No. GH04, Padam[Rs.10,36,695/- (Rupees| Notice | ssion
Prajapat, Mrs. Padam |Vatika, VlHage Vatika, Teh. Sanganer, Jaipur, Rajasthan, 302001. Area| _ Ten Lakh Thirty Six | 09/10/ | 07/01/
Devi (Prospect No. Admeasurmg (IN sQ. FT. roperty Type: Super_Built_Up_Area,( Thousand Six Hundred | 2024 | 2025
1L10159541) Carpet_Area, Built_Up_ Area Property Area: 530.00, 401.00, 444.00 | and Ninety Five Only)
Mr. Kalu Ram Gurjar [All that piece and 03parcel of : Flat No. AISF/701, Carpet Area|Rs.14,48,698/- (Rupees
Mrs. Sulochana Gurjar(646 sq. ft., Super Built-Up Area 879 sq. ft., Floor No. 7, A,| Fourteen Lakh Forty
Kalu Ram Bhajan [Century Park, Khasra No. 124/258 to 280/138 Village-| Eight Thousand Six
(Prospect No  (Chimanpura Jaipur, Rajasthan-303007 Hundred Ninety Eight
1L10199105) Only)
Mr. Praveen Shrivastava,|All that piece and parcel of Flat 605, Floor No. 5, Wing A, Ved! Rs.22,05,305/-
Mrs. Rajana Srivastava, [Heights 18, Khasra no. 298/1, 413/300, 414/300, 416/299,| (Rupees Twenty Two
Aarya Computer  |Village - Ram singhpura URF Dholai, Sanganer, Jaipur, 302020 Lakh Five Thousand
Consultancy and  |Area Admeasuring (IN SQ. FT.): Property Type: Built_Up_Area| Three Hundred and
Services, Mrs. Urmila |Property Area: 923.42 Five Only)
Shrivastava (Prospect
No. 1L10275670)

Mr. Dipesh Kumar Mochi,{All that piece & parcel of Patta No 40231, Khasra No 820, situat-
Mrs. Ramjanki Bai, Shri|ed in Panwad, Khanpur, Jhalwar, Rajasthan, 326028. Area
Ram Mobile (Prospect [Admeasuring (IN SQ. FT.): Property Type: Land_Area, Carpet
No. 1L10313444) | Area, Built_Up_Area Property Area: 588.00, 400.00, 588.00
Mr. Ramu Banwariya [All that piece and parcel of Patta No 6, Book No 8, Situated In Vill.
Mrs. Babali Devi | Rampura Dabdi, Jalsu, Distt Jalpur Rajasthan, India, 303701. Area
(Prospect No. | Admeasuring In Sq. Ft ): Propert pre Land_Area, Built_Up_Area,
1L10322384) Carpet_Area ropertyArea 1337.00, 935.00, 700. 00
Mr. Sanjay Kumar,  [All that piece & parcel of Patta No. 3443, Situated at Fatehgadhi,| Rs.3,48,565/- (Rupees
Mrs.Rani, Mr. Chatur |Ganesh Chowk, Kherli Fatak, Kota, Rajasthan, 326510. Areal Three Lakh Forty Eight
bhu} (Prospect No. |Admeasuring (IN SQ. FT.): Property Type: Land_Area, Carpet|Thousand Five Hundred|
L10445345) | Area, Built_Up_Area Property Area: 1150.00, 232.00, 274.00 and Sixty Five Only)
Mr. Babu Lal Yadav [All that piece & parcel of Khasra No. 346, 350, 351, 357, 358, 359,| Rs.9,56,482/- (Rupees
Mrs. Anita Devi ~ [360, 384 & 385, Village Jalim Singh ka Baas, Patwari Halka| ~Nine Lakh Fifty Six
(Prospect No.  [Sandarsar, Tehsil Chomu, District Ja|pur Rajasthan, 303801. Area| ~ Thousand Four
1L10540687) Admeasuring (IN SQ. FT.): Property T 6ype Land_ Area, Carpet| Hundred and Eighty
| Area, Built_Up_Area Property Area: 4619.00, 1349.00, 1588.00 Two Only)
All that piece and parcel of Patta No. 6555, Situated at Sripura,| Rs.3,75,982/- (Rupees
Kota, Rajasthan, 324010. Area Admeasuring (IN SQ. FT.)| Three Lakh Seventy

; Five Thousand Nine
> Property Type: Land_Area, Carpet_Area, Built_Up_Area Property| - 4red and Eight
Katpis Centre (Pros;)ect \Area: 456,00, 387.00, 456,00 undred and Eighty

No. 1L10589713] Two Only)
For, further details please contact to Authorised Officer at Branch Office: Ambition Tower, Plot No. D-46-B, Offices No. 307 To
312, Malan Ka Chauraha, Agrasen Circle, Subhash Marg,C-Scheme, Jaipur - 302001/ 12/192, Ashirwad Gaurav Plaza,lInd Floor
shop no. 3 to 6, Gumanpura, Kota — 324007 or Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana.
Place: Jaipur, Date: 10.01.2025 Sd/- Authorised Officer, For IIFL Home Finance Ltd.
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07/01/
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2024
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2025

Rs.4,14,042/- (Rupees
Four Lakh Fourteen
Thousand and Forty

Two Only)

Rs.3,65,472/- (Rupees
Three Lakh Sixty Five

Thousand Four Hundred|

and Seventy Two Only)

08/10/
2024

07/01/
2025

18/07/
2024

07/01/
2025
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2024

07/01/
2025
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2024

07/01/
2025

Mr. Furkan Kureshi, Mr.
Abdul Rashid, Mrs.
Yasmin Begam, Noori

08/10/
2024

07/01/
2025

PUBLIC NOTICE

Registered Office: ICICI Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara- 390 007
0’0’0’ Bank‘ Corporate Office: ICICI Bank Towers, Bandra-Kurla Complex Mumbai 400051
GOLD E-AUCTION CUM INVITATION NOTICE
The below mentioned borrowers have been issued notice to pay off their outstanding amount towards the facility against gold
ornaments.("Facility") availed by them from ICICI Bank Limited ("ICICI Bank"). We are constrained to conduct an E-Auction of
pledged gold ornaments on Jan 20, 2025 as they have failed to repay the dues. ICICI Bank has the authority to remove account
/change the E-Auction date without any prior notice. Auction will be held online -https://jewel-auction.procuretiger.com
between 12:30 pm to 3:30 pm. For detailed Terms and conditions, please log into given website. In case of deceased borrower,
all conditions will be applicable to legal heirs.

Loan A/C No.
Branch Name: 15 Sgr

Loan A/C No. | Customer Name
Nokha-Katla Chowk

Loan A/C No. I Customer Name
Branch Name: ltawa

| Customer Name

(Bhagwangarh) 379205004091 [ Ghanshyam 672205602421 | Arjunram Na
755405000645 | Mamta Mamta Branch Name: Jaswantgarh 672205602936 | Baby Na
Branch Name: Ajmer 671305604690 Lunaram So Branch Name: Pali
018505007803 Tikam Chand Bhanwar Lal 065405002478 | Shaitan Singh
Nayak 671305605033 [ Yunas Khan 065405003588 | Vimla Devi
Branch Name: Ajmer - ADA 671305605785 Tanisha * Branch Name: Palodara
Campus_ 671305606562 | Ashok Kumar 692205602467 | Nana Lal
;S]Sn“cig’sgfnz:i!me\r’“_";’q'::'::;eel 671305606434 _ hgc;hu:_r?(ehd 692205602562 | Manish Lohar
Nagar 5 P . : k;:d ! |'Gn Branch Name: Palsana
441405000061 ]  Aziz Khan 671‘::;;022?;'& J Du m EWG . 429005000407 Rc.ju Na
Branch Name: Ajmer Vaishali — alip uma‘r 429005001159 Hari Singh
Nagar Branch Name: Jhunjhunu-Station 429005001269 Sardar Singh
prape Road = "
680805600849 Sunil Singh 671505602046 | _Pooja Pooia Branch Name: Pilani
680805600850 Sunil Singh Branch Narme: Joosri 153805001929 gg:gzzp
680805600856 | Neelam Kumari — P
Choudhary 671605602754| Kailash Ram Branch Name: Pilibanga

Branch Name:

Ajmer, Station

Branch Name:

Kanwas-Main

Branch Name: Alwar C.R.

Branch Name: Kekri

672405602867 |

Sukhpal Singh

Road Market Branch Name: Pushkar
680705601262 Sunil Singh 686705604187 S°“t°5dh KUIm‘" 684505604039 Mohan Singh
680705601265 | Laxman Singh Lodwa 684505602432 | Shyama Ram

Rawat Branch Name: Karauli Koth
680705601266 | Laxman Singh 088105001270 Bhagirath 684505603524 Kalu Ram
Rawat Chaturvedi 684505603735 | Suresh Chand
Branch Name: Alwar 088105005433 D;E”d"yc" 684505604018 | Gyanata Devi
028505007848 | Lokendra Singh arma Branch Name: Rajgarh Churu
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HOME AFFAIRS National Forensic Sciences University

[An Instinstian of Markamal lmpertance ander Minksiry of Home Aftairs,

wpey

Goyermment of India)

Indigenous Development of Forensic Science Equipments / Kits

The manufacturers who are engaged in manufacturing of Forensic Analytical

& Testing Equipments / Kits are hereby informed to submit the details

including name of equipments, specifications, product brochure, best quote

offers, etc. to the under signed by 27" January 2025.

The manufacturers who are presently not manufacturing but intend to

manufacture such Forensic Equipments/Kits may also submit details.

This information is sought in respect of promotion of "Make in India" initiatives

of Government of India.

Postal Address: Campus Director, National Forensic Sciences University
(NFSU), Sector - 09, Gandhinagar, Gujarat - 382007 .

Email: director@nfsu.ac.in ; NFSU Website: https://www.nfsu.ac.in/

Campus Director
Gandhinagar Campus

| ADITYA BIRLA

CAPITAL

Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266
Branch Office : 3rd Floor, GS-Trade, Centre,534-536, Nemi Sagar Colony, Vaishali Nagar, Jaipur-302021

APPENDIX IV [See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]
Possession Notice (for Inmovable Property)

Whereas, The undersigned being the authorized officer of Aditya Birla Finance Limited
Having Branch Address at : 3rd Floor, GS-Trade, Centre,534-536, Nemi Sagar Colony,
Vaishali Nagar, Jaipur-302021, under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of
powers conferred under Section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued a demand notice dated 29.10.2024 calling upon the
borrowers namely Mr. Praveen Lal Dangi, Mrs. Durga, M/s Patel Building Material
Suppliers Through Its Proprietor to repay the amount mentioned in the notice being Rs.
87,84,978.10 (Rupees Eighty Seven Lakhs Eighty Four Thousand Nine Hundred Seventy
Eight and Ten Paisa Only) within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrowers
and the public in general that the undersigned has taken Symbolic Possession of the
property described herein below in exercise of the powers conferred on him/her under
Section 13(4) of the said act read with rule 8 the Security Interest (Enforcement) Rules,
2002 on this 9th day of January of the year 2025.
The borrowers in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the Aditya
Birla Finance Limited for an amount of Rs. 87,84,978.10 (Rupees Eighty Seven Lakhs
Eighty Four Thousand Nine Hundred Seventy Eight and Ten Paisa Only) and interest
thereon.
The borrower’s attention is invited to the provisions of sub-section 8 of Section 13 of the
act, in respect of time available, to redeem the secured assets.

Description of the Inmovable Property
All that part and parcel of the Property : “Plot No-4, Khasra No-1165, 1152 to 1155,

situated at Revenue Village-Savina, Udaipur, Rajasthan-313002”
North- Other Land, South - 30 Feet Road, East- Plot No-5, West- Plot No-3

DATE : 09/01/2025 Authorised Officer
PLACE : Udaipur (Aditya Birla Finance Limited)

PROTECTING INVESTING FINANCING ADVISING

Aadhar Housing Finance Ltd.
Corporate Office : 802, Natraj By Rustomjee, Western Express Highway, Sir M.V. Road, Andhen a ar

East, Mumbai-400069, Maharashtra Housmg Flnance Ltd
Bhilwara Branch Office: Plot No. - C, 2nd Floor, Opp. Hyundai Showroom, Old RTO Road, Gandhi Nagar, Bhilwara - 311001 (Rajasthan)

E- AUCTION — SALE NOTICE

E-Auction Sale Notice for Sale of immovable Properties under the Securitization and Reconstruction of Financial Asset and Enforcement of
Security Interest Act, 2002 read with proviso to Rule 8 (6) of Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable
property mortgaged, possession of which has been taken by the Authorised Officer of Aadhar Housing Finance Limited will be sold on “As

iswhereis”, “Asiswhatis”, and “ Whatever there is”with no known encumbrances Particulars of which are given below:-

Borrower(s) Co-Borrower(s) , Demand Description of the Reserve Earnest Money | Nature
. of
Guarantor (S) 2‘:& A?n?]:‘:t Immovable property Price (RP) DEDD%D/(“EMD) Possession
(Loan Code: 05010000657 10-Apr-24 |Plot No.- 36,37,38, Situated at KH. no. Rs. 12,48,160/- Rs. 124816/-
of Bhilwara Branch), Rs. 1190/1187, 1191/1187, SHREE (RupeesTwere (Rupees One Lakh
Rajulal Daroga (Borrower), CHARBHUJA NAGAR PALSA (LULAS),| Lakh Forty Eight Twenty Foyr
Thousand Eight
Hundred Sixteen

Laxmi W/o Raju daroga (Go-| 1002502/ | Shahpura, Bhilwara, RAJASTHAN 311404 Thousand One
Only )

Bounded by: East: Govenment Land West:| Hundred Sixty

Bori 1

orrowert) Road North: Road South: PlotNo 35 only)

1. Last Date of Submission of DD of Earnest Money Deposit along with KYC, Tender Form and accepted Terms and conditions (Tender
Documents) is 10.02.2025 within 5:00 PM at the Branch Office address mentioned herein above or uploaded on
https://bankeauctions.com. Tenders documents received beyond last date will be considered as invalid tender and shall accordingly be
rejected. No interest shall be paid on the EMD.

Physical

2. Dateof Opening of the Bid/Offer (Auction Date) for Property is 11.02.2025 on https://bankeauctions.com at 10:00 AM. to 11:00 AM

3. AHFLis not responsible for any liabilities whatsoever pending upon the property as mentioned above. The Property shall be auctioned on ‘As
is Where Is Basis’, ‘As is What Is Basis’ and ‘Whatever Is There Is Basis’.

4. TheDemand Draft Should be made in favor of ‘Aadhar Housing Finance Limited’ Only.

5. Auction/bidding shall be only through “Online Electronic Bidding” through the website https://bankeauctions.com. Bidders are advised to
go through the website for detailed terms before taking part in the e-auction sale proceedings.

6. The intending bidders should register their names at portal M/s C 1 INDIA PVT LTD through the link https:/bankeauctions.

com/registration/signup, and get their User ID and password free of cost. Prospective bidder may avail online training on E- auction from the
service provider M/s C 1 INDIAPVT LTD through the website https:/bankeauctions.com

7. For further details contact Authorised Officer of Aadhar Housing Finance Limited, Gaurav Kumar Saini (9783947189) OR the service
provider M/s C 1 INDIA PVT LTD, Mr. Prabhakaran, Mobile No: +91-74182-81709, E-mail:tn@c1india.com& support@bankeauctions.com,
Phone No. +917291981124 /25 /26. As on date, there is no order restraining and/or court injunction AHFL/the authorized Officer of AHFL
from selling, alienating and/or disposing of the above immovable properties/secured assets.

8.  Fordetailed terms and conditions of the sale, please refer to the link provided in Aadhar Housing Finance Limited (AHFL), secured creditor’s
website i.e. www.aadharhousing.com. Sd/- Authorised officer

9. TheBidincremental amountforauctionis Rs.10000/-.  Place: Bhilwara, Date: 10.01.2025 Aadhar Housing Finance Limited

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))

Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office at
Plot No.98,Udyog Vihar, Phase-IV,Gurgaon-122015.(Haryana) and Branch Office at:- 399 A & B, 2nd Floor, Opposite Bombay Dyeing, 1st C Road Sardarpura,
Jodhpur Rajasthan 342005. "under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter "Act").
Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in
the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS, AS IS WHAT IS BASIS AND WITHOUT RECOURSE

673605601068 | Manjeet X 683605603709 | Bhag Chand J_dt Ssrii?jor\?::é:ziqmir;::;:::;i_ BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website: www.iiflonehome.com
Branch Name: Alwar Mie 683605602632 | Mewa Lal Gurjar Station Borrower(s) / Co- Demand Notice Description of the Inmovable Date of Physical Reserve Price
673805600804 | Mahesh Chand 683605603786 [Ram Singh Gurjar| 689005603187 Nand Kishor Borrower(s) / Guarantor(s))  Date and Amount property/ Secured Asset P
Branch Name: Antah 683605603703 Gokal Regar Branch Name: Rani - Krishi Mandi 1. Mr. Girish Kumar 07-Mar-2024 All that part and parcel of the property 26-Oct-2024 Rs.14,45,000/-

ORIX LEASING & FINANCIAL SERVICES INDIA LIMITED
(formerly known as OAIS Auto Financial Services Limited)
(A Subsidiary of ORIX Auto Infrastructure Services Limited)
Regd. Office : Plot No. 94, Marol Co-operative Industrial Estate,
Andheri-Kurla Road, Andheri (E), Mumbai - 400 059
Tel.: + 9122 2859 5093 / 6707 0100 | Fax: +91 22 2852 8549
Email: info@orixindia.com | www.orixindia.com | CIN: U74900MH2006PLC163937

| | OTICE
RECEMENT) RULES, 2002]

Whereas, the undersigned being the authorised officer of ORIX Leasing & Financial
Services India Limited, under the Securitization And Reconstruction Of Financial Assets
And Enforcement Of Security Interest Act, 2002, and in exercise of powers conferred by
section 13(12) of the said act read with rule 3 of THE SECURITY INTEREST
(ENFORCEMENT) RULES, 2002 issued a notice dated 24.10.2024 calling CHANDRA
PRAKASH SACHDEV, RINA SACHDEV, MOHIT SACHDEV M/S SHREE KALYAN
TRADERS, PRAVEEN KUMAR SEN as borrower/ co-borrowers/ mortgagers to repay the
amount mentioned in the notice being INR 20,41,960.10/- (Rupees Twenty Lac Forty
One Thousand Nine Hundred Sixty and Ten Paise Only) within 60 days of the receipt of
the said notice together with further interest and other charges from the date of demand
notice till the date of payment/realization.

1. The borrowers and co-borrowers despite being served with the said notice and having

failed to repay the entire notice amount together with further interest and other charges.

2. In view of the above, notice is hereby given to the borrowers and public in general that

N

(- HEY

; ; NTER |

the undersigned has taken symbolic possession of the property described here in
under in exercise of powers conferred on him/her under section 13(4) of the said act
read with rule 8 of the said rules on 09" January 2025.

3. The borrowers and co-borrowers in particular and public in general is hereby cautioned
not to deal with the property and any dealing in the property would be subject to the
charge of ORIX Leasing and Financial Services India Limited of INR 20,41,960.10/-
(Rupees Twenty Lac Forty One Thousand Nine Hundred Sixty and Ten Paise Only)
together with further interest and other charges from the date of demand notice till the
date of payment/ realization.

DESCRIPTION OF THE PROPERTY

All Piece And Parcel Of Residential House No. 3-r-24, House Of Plot Area 06.00 X 11.25 =
67.50 Sq. Mtrs. |.E. 726.3 Sq. Ft. Situated At Prabhat Nagar, Hiran Magri, Sector No. 5,
Udaipur, Rajasthan-313001,And Bounded As:- East: House No. 3-R-23 West: House
No. 3-r-25 North: RoadSouth- House No. 3-R-1

Yours Faithfully,
Authorised officer
ORIX Leasing & financial services India Limited

Date: 09.01.2025
Place: UDAIPUR

FOR THE ATTENTION OF THE CREDITORS OF
RICHFIELD INDUSTRIES PRIVATE LIMITED

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

669705600252

Narsingh Kumhar

669705600253

Narsingh Kumhar

669705600297

Narsingh Kumhar

Branch Name:

Estate

Kota,Industrial

Branch Name: Sikar

065705003946 |

Soniya Devi

669705600612

Pankaj Chauhan

687005604183 |

Dhanraj Bairagi

Branch Name: Sikar - Rani Sati
Road

— . i bearing Shop No 1 And 2, 3rd Floor ,

685405608220 _ Jodhraj e o Chaiha Road : Namwani Rs. 16,78.954- | 0 00 e Jawanarkhana| Total Outstanding as | (Rupees Fourieen Lakh Forty | [ TName of Corporate Debtor RICHFIELD INDUSTRIES PRIVATE LIMITED
Branch Name: Bandanwara okesh Kumar | | 684605601846 | Rajendra Singh idi (Rupees Sixteen Lakh | g2 “Gpacmandi Area , Jodhpur,| On Date 08-Jan-2025 | Five Thousand Only) ‘ -
681005602202 | Bhanwar Singh | | 679305602902 | Girraj Prasad 684605602374 | Jagdish Singh 2. WIS Vaidika Garments|  geyenty Eight Thousand 342001, Rajasth ndi Ap | 21,6577 2. | Date of incorporation of Corporate Debtor 09.03.2012
Rathore 679305604110 | Mukesh Singh | | 684605602380 | Khushal Singh 3.Mrs. Jaya Namwani | Nine Hundred and Fifty Admeaéuringaj?|?1 g’; F{‘),'a,;,mpgfs (Rupees Twenty One |  Eamest Money Deposit 3. | Authority under which Corporate Debtor is |Registrar of Companies — Delhi
Branch Name: Baran Branch Name: Khanpur Branch Name: Ratangarh Four Only) Type: Built_Up_Area , Carpet_Area Lakh Sixty Five (EMD) incorporated / registered
064305014735 [Mahendra Kumar| [434505000933 [ Surendra Singh | [360805002181]  Babulal Na (Prospect No §71523) Bid Increase Amount | Property Area: 427.60 , 363.46 Thousand Seven Rs.1,44,500/- (Rupees One 4.| Corporate Identity No. / Limited Liability ~|U15400DL2012PTC232590
Branch Name: Beawar-Mahaveer Branch Name: Kishangarh Bas Branch Name: Rawatsar Rs. 25,000/- (Rupees Hundred and Seventy | Lakh Forty Four Thousand Identification No. of Corporate Debtor
Bazar 279105001999 | Bheem Singh 672505606389 | Sharvan Kumar Twenty Five Thousand Only) Nine Only) Five Hundred Only) 5. Address of the registered office and Registered Office: F-213, E-1, Lado Sarai,

681305601827 | Mantaj Kathat | [379105002110[  Juned Na 672505607268 | Dilbag Singh Date of Inspection of property EMD Last Date Date/ Time of E-Auction principal office if any) of Corporate Deblor | South Delhi, New Delhi-110030
681305601819 Keli Na Branch Name: Kishangarh City | 672505607529 |  Rupram So 24-Jan-2025 1100 hrs -1400 hrs. 27-Jan-2025 till 5 pm. 29-Jan-2025 1100 hrs+1300 hrs. 321'23?1;, ‘; 1‘2‘355? Neemrana, Alwar,
681305601852 | Sabuddin Kathat| [683705601645 | Raj Kumar Rao Norang Lal Tiode o Fa — . . — - _ i - :

- yment :- EMD payments are to be made vide online mode only. To make payments you have tovisit https://www.iiflonehome.com
6818305‘5?11360 BP“_th 5':_‘9“ 683705601951 | Raj Kumar Rao 2;222222;:;2 zﬁ?”':t R‘Lm and pay through link available for the property/ Secured Asset only. Note: Payment link for each property/ Secured Asset is different. Ensure & lgigggngfyégg)‘gz{‘ecﬁgSﬂ,trdate " 20:12.2024 (Copy of rder received on 08.01.2025)

ranch ame: Seriyawali - Branch Name: Kishangarh- lochna Na you are using link of the property/ Secured Asset you intend to buy vide public auction. -

Khajuwala - Madanganj 672505607959 | Munir Khan For Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount. T E:;gmitgg draotgegfsc\osure of insolvency é&th June,2025t(1f8|0th lday fror'g thel dﬁte%f
407605000703 | Jasakaran Singh 683805605860 Ramkishor 672505607964 | Rakesh Kumar TERMS AND CONDITIONS- P ” i \ﬁr;(lmencegen_ 0 nsolvency Resolution Process)
407605000964 Satpal Na Vaishnav 672505607966 Shinyari Na 1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://www. iiflonehome.com well in 8 _Nan?e and Regflstrz_atlonl nu;nber Ofl ti;ue_ Rela r;(r)n'|BBanl?’JA-OOZ”P-N00003/2016-17/10003
407605002197 | Malaram Na 683805605870 Ramkishor 672505607974 |  Kailash Na advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the gso vle?cy ;}J)ro ;esspna lac ing as Interim AF?\.V 11 Unto - 31.12.2005
407605002978 Hans Rqj Vaishnav 672505607983 | Sandeep Kumar payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office. esolution Fro .esswna. . . alid Upto : 1.12.

407605002407 Jugal Singh 683805605801 | Indra Kumar Jat Branch Name: Rohat, Rajasthan 2. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5 9. |Address & email of the interim resolution | 214, Second Floor, Tower A, Spazedge, Tower A,
407605002851 | Balvinder Singh 683805605808 | Om Prakash 350005001420 | Babu Lal minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes. professional, as registered with the board | Sector 47 ,Gurgaon ,Gurgaon, Haryana, 122018
407605002871 Kutub Shah Dholi Branch Name: Salumber 3. The successful bidder shpuld deposit.2$% of the bid amount (after ade§ting .EMD) within 24 hours of the agceptance of l?id price by the AO and Email : bajaj.vikram@gmail.com
407605002973 | Sarjeet Ram Branch Name: Kota 592505604397 | 'Hamer Sinah the balance 75% of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be 10.|Address and e-mail to be used for ] late Resolution Prof Is Private Limited
Branch Name: Bhadra 018405012170 | Hanuman Singh Branch Nome: Sandemog in the prescribed mode of payment. ) N N correspondence with the Interim Unit No. 112, First Floor, Tower-A, Spazedge Commercial
- Solanki 2 4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, Resolution Professional Complex, Sector-47, Sohna Road, Gurgaon-122018
669605605439 | Vinod Kumar 018405012390 | Vadhicth 684905600950 | Mohmmad Sohil land and all other incidental costs, charges including all taxes and rates outgoings relating to the property. Email : ibc.richfield@gmail.com
669605604574 | Surendra Kumar Kur‘:‘m'i‘a\f{]l 684905600955 | Mohmmad Sohil 5. The purchaser has to pay TDS application to the transaction/payment of sale amount and submit the TDS cemflcate with IIFL HFL — - e .
669605607815 | Anuj Kumar < thori 175205003002 | Sandeep Kumar 6. Bidders are advised to go through the website https: /lwww.iiflonehome.com and https:/iwww.iifl.comt for-auction for detailed . Lastdateforsupmlsglonofcla|ms 22.01.2025
669605607774 | Gangadhar 018405012998 | Mukut Bihari 175205003188 | Baghel Pankaj terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings. 12.| Classes of creditors, if any, under clause (b) | Not Applicable
Gangadhar S“"“"_‘ Kumar 7. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:- of sub-section (6A) of section 21, ascertained
669605607792 |Rohtash Rohtash Branch Name: Kota Junction Branch Nome: Sardarshahar care@iiflonehome.com, Support Helpline Numbers:@1800 2672 499. by the Interim Resolution Professional
669605607804 | Jakir Hussen 687505602172 Aishwariya 533405000473 r oldeon Sinoh 8. For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no. 1800 2672 499 from 09:30 13.|Names of insolvency professionals identified| Not Applicable
669605607800 ™M ™ Tomar 2SP >INgn_ hrs to 18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com to act as authorised representative of creditors
onu Monu 687505602113 [ Vijendra Singh 723405000475 | Ramniwas Sdini 9. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physi- inaclass (three names for each class)
669605607816 | Rohitash Kumar Hada 723405000580 | Prabhu Nath cal possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances. 14 (a) Relevant forms and (a) Web fink: ibbi.gov.in
Branch Name: Bharatpur Mathura Branch Name: Kota Nayapura Branch Name: Sarunda 10.Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law. (b) Details of authorized representatives | (b) NotApprcabIé ’
Glf“e 687805601805 | Vandana Kumari| | 672705600449 | Bhagat Singh 11.In case of default in payment at any fstﬁge by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled are available at:
685605603907 | Laxman Prasad o and the amount already paid will be forfeited (including EMD) and the property will be again put to sale. — - - - -
Branch Name: Bhiwadi 6878056015571 Ram Prasad Branch Name: Sidhmukh 12.A0 reserves the rightsyto postpone/cancel or(vary thegterms )and condition ofytender/augtion without assigning any reason thereof. In case of any| | Nofice s hereby given that the National Company Law Tribunal, New Delhi Bench (Court-) has ordered
e 687805601567 | Nishant Singh | | 672905602960 Vikram Jeet dispute in tender/Auction, the decision of AO of IFL-HFL will be final the commencement of a corporate insolvency resolution process of the RICHFIELD INDUSTRIES
050905001949] _ Vijay Singh - i 672905603252 | _ Vinod Gir O I o, R DAYS SALE NOT T THE R PRIVATE LIMITED 20th December on 2024
Branch Name: Bikaner Veterinary | | Cronch Name: Kota New Railway - 15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002 -
Colleg Colony 672905603351 Pankaj So The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of The creditors of RICHFIELD INDUSTRIES PRIVATE LIMITED, are hereby called upon to submit their
688105600283 |  Anil Pareta Rajendra Kumar Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost. claims with proof on or before 22nd January, 2025 to the interim resolution professional at the address

Sd/- Authorised Officer, IIFL Home Finance Limited.

mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.

Branch Name: Champaneri

681705601133

Pradhan Rawat

687005603801 |

Branch Name: Kota,Subzi Mandi

Narendra Soni

461405000105 |

Shankar Singh

Branch Name: Si

kar-Tabela Road

688305601340 | Gaurav Jain
Branch Name: Chawand Branch Name: Kota-Talwandi 673005601896 | Badri Prasad
690505603516 | Mahendra Patel 153905001563 | Gaurav Gautam Branch Name: Singhana _
izgigzigzz;i B:‘eru IIJ;I' Kc:’l Branch Name: Kuchaman City 673105604143 Suman F)ew
e uSV: "|1:>g i 671705604415] Kherma Ram 673105604125 Gor!(h Singh
Jai M;Z?\q evi 671705603134 Rupa Ram 673105602826 Raj K'umar
671705603793 Bega Ram 673105603884 Khyali Ram
690505603631 | Dhuleshwar 673105604004 | Kuldeep Kuldeep
Meena 671705604032 Bega Ram
N 673105604271 Dinesh Kumar
690505603722 |Roshanlal Suthar Branch Name: Lunkaransar
- - - 673105604273 Mites *
690505603979 | Mangi Lal Dholi 379305001228 | Abhay Raj Bafna -
— = Branch Name: Sojat
690505603985 Kamla Devi 379305001519 | Sahi Ram Baror 174605001836 | 5 ol
Meena 379305001598 | Bashir Khan s = _";"; ;
Branch Name: Chhabra 379305001628 | Bashir Khan 6851(;‘;2225;’;’]3' 0"1"P ": -
175405011800 Sonu Na 379305001709 | Jan Mohmmad ——f0 roas
175405012769 Om Prakash 379305001794 | Bhanwar Lal Branch Name: Sri Karanpur
Suman - - 379405001732 | Mandeep Singh
Branch Name: Mandi Rajendrapur Maan
175405013582 | Naresh Kumar "
688705603379 | Jaswant Singh B h N - Sri Madh
670505602760 | Narendra Kumar Parihar ranch ame: >n Machopur
283405002875 |Mahendra Kumar
670505602982 | Narendra Kumar Branch Name: Mertacity Ghosliya
670505602741 | Vikash Gurjar 088205004983 | Bhoora Ram 283405003059 | Subhash Chand
Branch Name: Deolia Kalan 088205005680 Supyari Devi Rundla
681805601835 | Dilkhush Mali 088205006246 Rakesh * Branch Name: SriVijay Nagar
681805601744 | Ramdhan * Branch Name: Mundawara 423005001541 Hetaram *
Branch Name: Didwana 746805000317 | Monu Kumar Branch Name: Sumerpur
174805008066 | Reshma Banoo Branch Name: Mundwa 080105003856 Gopal Ram
174805008642 Papu Ram 355305001661 | Suresh gzgigzggiz;g St:ngeeto l;f:nhhur
174805008783 | Harendra Loona 355305002167 | Bhura Ram rl:Zje::roL?tg
174805009899 | Ashok Kaliya "
174805009962 o) Kash * Branch Name: Nagaur Branch Name: Sumerpur-Jawai
mprakas 051705004866 Meh Ram Bandh Road
B'““Chs’;‘]":;]e: F“:_ehpur - 051705006067 Oma Ram 685205604184 | Naresh Kumar
e awati
051705006459 Surjeet N 685205603453 Raju N
762505000040 | Narendra Kumar, urjest a ju Na
Branch Name: Gajnipura Branch Name: Nasirabad 685205603849 | Naresh Kumar
- 684105605588 Bebu Singh 685205604110 | Kuldeep Singh
452005000019 | Mahendra Ram m
Rawat Branch Name: Suratgarh-Chavi
Branch Name: Gharsana 684105605615 | _ Saeid Khan Cinema
377305003032 Hakam Singh 684105606258 | Om Singh Rawat | | 673405605208 Bhawani
Branch Name: Ghatwa " Shankar
| Al Si h Branch Name: Nawalgarh 673405604688 Rajesh Kumar
6702056(:,2526 G "TG; m?, 779105000054] Vikash Na 673405605285 | Mikky Tomar,
ranch Name: Sovincgar 779105000201 | Jhabar Mal Y 19
682005603461 Umarv Singh 5 N N a Th Branch Name: Tantoti
Rathore ranch Name: Neem ta "hana 685305602287 | Dharmraj Gurjar
682005601533 | Mahendra Singh | |©72005603293 | Mahendra Na Branch Name: Udaipurwati
Branch Name: Hanumangarh 672005603913| Kiran Meena 761505001413 | Anurag Na
Town Branch Name: Nohar Branch Name: Dharuhera
670905602042 | Sharda Devi 672105605982 | Shankar Lal 162905002258 [Mahender Kumar
Branch Name: Hindaun City 672105607463 Ajay Pal Branch Name: Ellanabad, Haryana
686305606788 | Arvind Singh 672105607464 Rajo Rajo 359405003090 | Lovepreet Singh
686305607352 Reena Devi Branch Name: Nokha Branch Name: Phaltan
686305607354 | Namonarayan 079405003522 Subhash 645205062052 | Pandurang Sadu
Na Chandra Sharma Jadhav
Date : 10.01.2025

Place : Ajmer, Alwar, Baran, Bharatpur, Bikaner, Churu, Ganganagar, Hanumangarh,
Nagur, Anupgarh, Jhalawar, Jhunjhunu, Pali, Kota, Karauli, Sikar, Didwana-Kuchaman,

S/d

Authorised Officer

\Kekri, Khairthal-Tijara, Neema Ka Thana, Salumber For ICICI Bank Limitey

Place:- Jodhpur, Date: 10-Jan-2025
BAJAJ HOUSING FINANCE LIMITED
Corporate Office: Cerebrum It Park B2 Building 5th Floor, Kalyani Nagar, Pune, Maharashtra 411014,
E ey Branch Office: yogendra Complex Near Rsrtc Bus Stop Marudar Hostal 1st floor Sagwara Rajasthan 314025, Circle, 1st
2 Floor, Maruti Complex, Banswara Road Behind Collector Office, Mohan Colony, Banswara, Rajasthan 327001, 3rd floor,
Landmark Tower, Opp. Jai Club, C-Scheme, Jaipur, Rajasthan-302001
Demand Notice Under Section 13 (2) of Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002.
Undersigned being the Authorized officer of M/s Bajaj Housing Finance Limited, hereby gives the following notice to the|
Borrower(s)/Co-Borrower(s) who have failed to discharge their liability i.e. defaulted in the repayment of principal as well as the
interest and other charges accrued there-on for Home loan(s)/Loan(s) against Property advanced to them by Bajaj Housing Finance|
Limited and as a consequence the loan(s) have become Non Performing Assets. Accordingly, notices were issued to them under|
Section 13 (2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and rules
there-to, on their last known addresses, however the same have been returned un-served/undelivered, as such the Borrower(s)/Co-
Borrower(s) are hereby intimated/informed by way of this publication notice to clear their outstanding dues under the loan facilities
availed by them from time to time.

Demand Notice
Date and Amount

31st Dec 2024
Rs. 14,73,368/-
(Rupees Fourteen
Lac Seventy Three
Thousand Three
Hundred Sixty Eight

Loan Account No./Name of the
Borrower(s)/ Co-Borrower(s)/
Guarantor(s) & Addresses

Branch : BANSWARA

(LAN No. H475HLD0257021
and H475HLT0258694 )

1. Arjun Kumar Rana (Borrower)
At 434 Gour Dungri Mukam Dist Limri

Address of the Secured/Mortgaged
Immovable Asset / Property to be enforced

All That Piece And Parcel Of The Non-agricultural Property
Described As: House On Residential Plot Size 43x31 Area 1333 Sq
Ft., Situated At Khasara No 1400 Area 7-15 Vake Moja Limadi
Patwar Halka Limadi Tehsil Sagwara Distt Dugarpur Sagwara
Rajasthan-314025, East : Road, West : House Of Mr. Bharat
Laxman , North : Open Land, South : House Of Mr. Shankar Badiya

Sagwara Dungarpur Rajasthan--314027 Only)

Also At Khasara No 1400 Vake Moja Limadi Patwar Halka Limadi Tehsil Sagwara Distt Dugarpur Sagwara Rajasthan-314025

2. Laxmii Devi Rana (Co-borrower)

At 434 Gour Dungri Mukam Dist Limri Sagwara Dungarpur Rajasthan--314027

Branch : SIKAR All That Piece And Parcel Of The Non-agricultural Property |31st Dec 2024

(LAN No. H4EORLP0714314)
1. JOGENDRA SINGH (Borrower)
At Bibipur, Bara, Sikar, Rajasthan-332317

Described As: Shop No. 03, Ground Floor Pinara Market, Ward
No. 16, Near Bawari Gate, Behind Kediya Guest House, Fatehpur,

: District Sikar (raj.) 332301 , East :- Kediya Gucst Houscc, West :- 15
Also At Shop No. 03, Ground Floor Pinara | Rasta Of Market , North :- Shop No. 04, South :- Shop No. 018& 02
Market, Ward No. 16, Near Bawari Gate,

Behind Kediya Guest House, Fatehpur, District Sikar (Raj.) 332301
2. CHANRI DEVI (Co-borrower) At Bibipur, Bara, Sikar, Rajasthan-332317

Branch : SAGWARA

(LAN No. 6D7RMSEP309153)

1. Lal Singh Chauhan (Borrower)
At Gara Sihaliya Movai, Tehsil Aspur Bankora,|
Dungarpura Tonk-304023

2. KHUSHBU CHOUHAN
(Co-borrower)

At Mukam Gara Siyaliya Post Movai Tehsil Aaspur Distt Dungarpur Dungarpur-314023

Branch : JAIPUR

(LAN No. H419HLD0171763

and H419HLT0180048

and H419HLT0180049)
1.Praveen Kumar Rawat(Borrower)
2. Archana Rawat (Co-borrower)
Both At H No 602 Krishna Sagar Colony Sanganer, Krishna Sagar Colony Sanganer, Jaipur, Rajasthan-302029

Rs. 10,39,613/-
(Rupees Ten Lac
Thirty Nine
Thousand Six
Hundred Thirteen
Only)

All That Piece And Parcel Of The Non-agricultural Property
Described As: Khasra No 351 Patta No 87 Vake Moja Gada Siyaliya
Tehsil Aashpur Distt Dungarpur Rajasthan-314023, East :- House
Of Mr. Chetan S/o Mr. Dhanji Bunkar , West :- Road , North :- House
Of Mr. Man Singh S/o Mr. Laxman Singh  South :- House Of Mr.
Dungar Singh S/o Mr. Dalpat Singh

31st Dec 2024

Rs. 6,17,262/-
(Rupees Six Lac
Seventeen Thousand
Two Hundred Sixty
Two Only)

27th Dec 2024
Rs. 43,85,711/-
(Rupees Forty Three
Lac Eighty Five
Thousand Seven
Hundred Eleven
Only)

This step is being taken for substituted service of notice. The above Borrowers and/or Co-Borrowers Guarantors) are advised to make
the payments of outstanding along with future interest within 60 days from the date of publication of this notice failing which (without
prejudice to any other right remedy available with Bajaj Housing Finance Limited) further steps for taking possession of the Secured
Assets/ mortgaged property will be initiated as per the provisions of Sec. 13(4) of the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act,2002.

The parties named above are also advised not to alienate, create third party interest in the above mentioned properties. On which Bajaj
Housing Finance Limited has the charge.

All That Piece And Parcel Of The Non-agricultural Property
Described As: Flat No. 602, Sixth Floor, Orient Residency, Khasra
No. 435/163, Vill. Ramsinghpura Urf Dholai, Tehsil- Sanganer-
302020, East : 40' West : 60', North :  100' South : OTHER'S
LAND

T

Sd/-

Vikram Bajaj
Interim Resolution Professional for Richfield Industries Private Limited.
Regn. No: IBBI/IPA-002/IP-N00003/2016-2017/10003

l offalse or g proofs of claim shall attract penalties.

Date : 09.01.2025
Place: Delhi

Ground Floor, Zenith House, Keshavrao Khadye Marg,
Mahalaxmi, Mumbai -400034
Tel No.: +91 22 49116300

FINAL AUCTION CUM SALE NOTICE FOR GOLD ORNAMENTS

The borrower(s) (whose details are provided in the table herein below), in particular, and the
public, in general,are hereby informed that the below mentioned accounts are overdue, and
the borrowers/account holders have not responded /complied with the communication,and
notice send by HDB Financial Services Limited (the “Company”) requesting the borrower to
clear his/her/their dues as per the documents in respect of the below mentioned loan signed/
accepted by the borrower(s) (such documents, collectively “loan agreeement”) and therefore
defaulted in terms thereof. The Company has in excercise of its rights as a pledgee, decided to
enforce the pledge and therefore hold a public auction of the gold ornaments pledged to the
company as security for the loan for the purpose of selling the same and realizing/recovering
the dues owned by the borrower(s) to the company. The auction will be conducted on/after
17-01-2025 at the below mentioned local branch of HDB Financial Services Limited from
11.00 am onwards on the date and branches mentioned in the below table;-

HDB Financial Services Limited

Loan No | Customer Name Date of Loan| Overdue Branch Name
Amount
44142389| Deshraj Dadarwal 20/01/2024 4913 Chomu
46902778/ Mohammed Ashif 28/03/2024 9612 Jaipur
45075468/ Mohammed Ashif 27/02/2024 11204 Jaipur-Subhash Chowk
49535912 Shakti Saini 18/05/2024 10186 Jaipur-Subhash Chowk
50169350| Deepak Kumar Meena | 03/06/2024 4386 Jaipur-Subhash Chowk
51378028| Narendra Meena 05/07/2024 7432 Jaipur-Subhash Chowk
53604736|Hariom Meena 17/08/2024 13679 Jaipur-Subhash Chowk
53541765| Prahalad Bunker 16/08/2024 7402 Jaipur-Subhash Chowk
40236810| Uttam Sharan 17/10/2023 54123 Jaipur-Vidhyadhar Nagar
51726874| Sharvan Kumar Sharma | 15/07/2024 14374 Jaipur-Vidhyadhar Nagar

The auction shall be conducted on an “AS IS WHERE” and “AS IS WHAT IT” basis and the
Company is not making and shall not make any representation or warranties as regards
the quality, purity, caratage, weight or valuation of the said gold ornaments. It shall be
the sole and absolute responsibility of the potential purchaser to verify, examine and
satisfy themselves about the quality, purity, caratage, weight or valuation of the said gold
ornaments prior to placing their bid and for such purpose it shall be open to potential
purchasers to examine, at their sole cost and expense, and at the address set out herein
above, the gold ornaments whether with or without expert advice 45 minutes prior to
the time stipulated for the conduct of the auction. All the bid shall be subjected to such
minimum reserve price as the company may deem fit to fix in this regards. The auction
process and sale (if any) pursuant to such auction shall be subjected to such further terms
and condition as the company may at sole discretion deem fit to impose.

If the borrower(s) mentioned above pays the amount due to the Company in terms of
the loan agreement in his individual loan account in full before the auction as mentioned
above, the pledged ornaments securing the said loan may be withdrawn from the said
auction without further notice. Please note the it is the absolute discretionary power of the
undersigned authorized officer of the company,either to postpone or to cancel the auction
proceeding without prior notice and without assigning any reason thereof and to reject any
or all the bids or offer without assigning any reason for the same.

Place : RAJASTHAN
Date : 10-01-2025

Authorised Officer

Date: 10.01.2025 Place:- RAJASTHAN Authorized Officer Bajaj Housing Finance Limited

(HDB Financial Services Ltd)

Jaipur
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FINANCIAL EXPRESS

Form No. INC-26

{Pursuant to Rule 30 of the Companies
(Incorporation) Rules, 2014
Before the Central Government, Regional
Director, Northern Region, New Delhi
In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Companies

MISHKA EXIM LIMITED
CIN L51909DL2014PLC270810
Rgd. Off. F-14, First Floor, Cross River Mall, CBD Ground, Shahdara New Delhi-110032, email : mishkaexim @gmail.com

EXTRACT OF UNAUDITED FINANCIAL RESULTS FORTHE QUARTER AND NINE MONTHS ENDED 31ST DECEMBER, 2024

(Rs. In Lakhs, except per share data)

(Incorporation) Rules, 2014 Sl. Particulars Consolidated Standalone
AND
In the matter of No. Quarter Ended | Quarter Ended | Quarter Ended | Nine Months Ended |Nine Months Ended | Year ended Quarter Ended Quarter Ended | Quarter Ended | Nine Months Ended |Nine Months Ended | Year ended
R e A | 31.12.2024 30.09.2024 31.12.2023 31.12.2024 31122023 | 31.03.2024 31122024 | 30.00.2024 31.12.2023 31.12.2024 31.12.2023 31.03.2024
having its Registered Office at i
28 NAJALGARH ROAD, WEST DELHI, 1 : Total Income from operations (net) 70.34 129.08 53.00 | 345.79 106.83 440.19 63.93 129.08 43,62 339.38 74.96 386.80
NEW DELHI - 110015 . 2 | Net Profit/(Loss) before tax (before Exceptional items) 5.40 16.79 524 | 28.70 (2.91) 38.60 097 13.93 (6.59) 23.15 (15.47) 31.83
......... Applicant Company / Petitioner ™ : - :
NOTICE is hereby given to the General Public 3 | Net Profit/(Loss) before tax (after Exceptional items) 5.40 16.79 5.24 28.70 (2.91) 38.60 097 13.93 (6.59) 23.15 (15.47) 31.83
that the company proposes to make an 1 : : :
application to the Central Government under 4 . Net Profit /(Loss) after tax (after Exceptional items) 3.88 13.76 430 21.17 (5.65) 25.47 0.69 10.70 (5.29) 16.66 (15.75) 18.91
Section 13(4) of the Companies Act, 2013 5 | Total Comprehensive Income for the Period 3.88 22.33 4.30 29.74 23.01 5413 0.69 15.02 (5.29) 20.98 (1.07) 33.59
:/Ie:mkg]r%ngﬁm E)ng(s)gci:tfio r?lgefrtar:éogo(r:p;ﬂi (Comprising profit/(Loss) for the period after Tax &
in terms of the special resolution passed at the - other comprehensive income after Tax)
Extra Ordinary General Meeting held on Equity Share Capital (Face Value of Rs.10/- each) 1445.00 1445.00 1445.00 1,445.00 1445.00 1445.00 1445.00 1445.00 1445.00 1445.00 1445.00 1,445.00
14th December, 2024 to enable the company | ,
to change its Registered Office from "National 7 | OtherEquity 716.96 329.56
gﬂﬁ:ﬂig:a’mfry of Delhi” to the "State of 8 | Eamnings Per Share (of Rs.10 each) not annualised
Any person whose interest is likely to be | - Basic & Diluted 0.03 0.10 003 | 0.15 (0.04) | 0.18 0.01 0.07 (0.04) 0.12 (0.11) 0.13
affected by the proposed change of the Notes:-
registered office of the company may deliver .
either on  the  MCA-21  portal 1 Theaboveis an extract of detailed format of Financial Results for the quarter and nine months ended 31 December, 2024 filed with Stock Exchanges under Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of Quarterly Financial Results is available
(www.mca.gov.in) by filing investor on www.bseindia.com and www.mishkaexim.com.

complaint form or cause to be  delivered or
send by registered post of his /her objections 2
supported by an affidavit stating the nature of
his / her interest and grounds of opposition to
the Regional Director, Northern Region,
Ministry of Corporate Affairs, B-2 Wing, 2nd For MISHKA EXIM LIMITED
Floor, Pt. Deendayal Antyodaya Bhawan, CGO Sd/-
Complex, New Delhi-110003 within fourteen RAJNEESH GUPTA

(14) days from the date of publication of this
notice with a copy to the applicant Company (MANAGING DIRECTOR)
DIN No.00132141

at its Registered Office at the address
mentioned below:-

28, NAJAFGARH ROAD, WEST DELHI,

NEW DELHI - 110015

The Unaudited Financial Results have been reviwed by the Audit Committee and approved by the Board Of Directors at the meeting held on 09.01.2025.
3 Thefigures of the previous period/year have been regrouped/rearranged wherever necessary to make them comparable with current period's figure.

Place : Delhi
Dated :09.01.2025

For & on behalf of
PATBACK BUSINESS LIMITED e FORNA
Sd/- : 4TH FLOOR, JEEVAN TARA BUILDING, PARLIAMENT STREET, MEW DELHI-110:001.
RAVI SHANKER TIWARI Regd off: Shop No. 325, Plol No, 3, Aggarwal Plaza, DDA Community Center, 04 5352023 PUBLIC ANNOUNCEMENT
(COMPANY SECRETARY) Sector-14, Rohini, New Dellhi-110085 HOFC BANK VS M/S BANYAN INDUSTRIES [Under Regulation 6 of the Insofvency and Bankruptcy Board of India
Email id:-crazypricingdeli@gmail.com, website:www.patback.in Ta, (1) Wis Banyan industries Porp. M's Anll Jain Gf, 200-281pocket E-20 Sectar 3 Rohin, Delhi - (Insolvency Resolution Process for Corparate Persans) Regulations. 20181
Date : 09.01.2025 | Place : Delhi Ph Mo: D11-27860680_ CIN: L74999DL1984PLCO18747 110085 Marth, Deiki -110085 Also AL 177, Hside Industrial Area, Phase-f, Tatesd Garnaur Barhi Sonepast :
Eviracts of Ihe Slandalone Unaidited Financial Results -131101. Haryanz, India {2] Ms. Anial Jain Wio Puneal Jan Ms, Anjgli Jan Wo Mr Puneal Jan, Rio FOR THE ATTENTION OF THE CREDITORS OF
For the Quarter and ) hs ended December 31. 2024 Hauge N, 24, Black: F-22, Sector-3, Roninl, Delhi- 110085 RICHFIELD INDUSTRIES PRIVATE LIMITED
or the Uuarler and nine months enced Uecember 41, clle ‘Whereas the above-namad appican] has instibusied a case for recovary of R&ST 54,295,940 RELEVANT PARTICULARS
w T T v (¥ in Lakhs) (Rupees Fifty-seven Lakh Fifty- Four Thousand Two Hundred Ninety - Five And Fowrteen Paisa :
I M P R AN R Vear to date | FOTPEEpending Only] against vou and whereas § has been shown fo the satsfaction of the Trbunal lhal 2 is nol possible I |Name of Corporate Debtor RICHFIELD INDUSTRIES FMME LIMITED
r:i Pariicutars Endad fligures ming l:d:‘:“::ﬁe b s you in ordinany way. Tharafore. $his nobce is-given by adwertzement diracting you o make 2, | Date of incorparaticn rlf-'"nrl:.]rale Debtor [rg [ Az
. . . 7 munihs endod appearance befire On Ld, Reqistrar on 24.04. 2025 51 10:30 8 M ST [far fwther datzls kindly viss 3 | Authorty under which |
WhIISt care Is taken prlor tO A2 T024 11 T34 F;;:ﬂﬁ;:;r_ ORT wabsie www.iribunal.gowin Phone Mumber: 0111-Z37484T3). Take ralica thet In case of your 4 ﬂléﬂ;ﬁ?;;;rﬂr PF;;I]IE:EE- S:II:E'F{ITH " D&ﬁm IS Hug-w.r o L-'i]ll'llldul'lES jl}-h
. . [Unaidited) (Unauditad) [Lbnad i) feilure to @pp=aran the abova-menticnad day befora this Tibunal, the cese wil ba heard and dacided in - e e .- -
acceptance of advertising 1. | Total irscome tom operalions 493,64 50041 92 83 your absence 4 .E;FI’I’H";EDJ:IFFLU"L ?E_;éﬂg:%mﬁ":f U1S4000L2012PTC232590
- . . et Profit / (Loss)y for he period ) N All the matiers will be taken up through Video Confarencing and for that purpase - {ii All the il ¢ | - S .
copy, itis not possible to verify 2. llr it ﬂﬂﬁl_l-*:]t"'ﬂ' Ao 54.45 48.63 (374 Avocates/Lligants shall downioad the "Clsco Webex" appiicaticn | Software: (4) "Meeting " and 5, | Address of te registered affice and Registered Office: F-213, E-1, Lads Sara,
. . L L : e "Pagsword” for the nexl dale of hearing gua cases o be [aken by ‘RagstranRecovery Ofcer-l and prncpal office (F any) of Corporste Dabdor | Zauth Calnl, New Dalhi-110030
its contents. The Indian = |Eﬁnﬁlﬂ;ﬁfﬂﬂ}?.ﬁ;mran.-:ilIM SR e P Racovery Officar-ll shall be avalable one dey prior o the next date at DRT Official Ponal ie Unit At: & 144, EPIP, Kaemrana, Miwa,
Express (P) Limited cannot aned/ne Extravrdinasy items) “tps:idrt.gow.in” under the Public Notce Head, [l Inany exigency quathal, the Atvocates! Lbgants Rajasthan - 301705
p Not Frofit / (Lass) tor tha prrind can contacl the cercamid afficial at Ph, Na. 011-237484T3, Givar undar my hand and saal of the 5. lInscivency commancemen éale in | 20.12.2024 |Copy of arder received on 08.01.2025)
be held res OnSible for SUCh 4. fafter fax (after Exceptional and/'oe 4222 LR (3745 Trinimialan this 06tk Jan,, 2024, Respondent may contsct under mentian Phone rsmber for further respict of Coeporate Dedice
p Exteaordingry iema) anguiry, Ld, Registrar, DRT-L Mew Dodhi Ph, Mo : 011-237T48473. Email ; dritdefhi-dfsinic.in — 1 n
Talal Carnprebenzads Incame for TETE : X 7 |Estimated date of closue af insolvency | 18th June,2025 {180m day from the date of
ContentS, nor for any loss or i pariod [Compriging Profit/ By order of this Tribunal Assistant Registrar resalulion process Commencement of Insahency Resclutian Process)
; 5, |iLoss) for thie perod {atter tae 4227 36,30 (3T i - i s
damage incurred as aresult of et e Cmrpaal s e s e o I::rrr:::;;:mrm :;:r;TIE?I::I?I:JA-D"TF MODDON2016<4 7110003
ury LAF e 18] i oo TS0VENCY . Y Wl N [ L2ITP-hed 10T (U
transactions Wlth Companiesj B. |Equity Share Capital 10248 1024 B4 2aad GOVERNMENT OF TAMIL NADU |Ressalution Professionad AFA Valid Upto ; 31122025
. .. . .. FLRIRFIES WM T N o 443.18 443.18 7a.14 { } i, | Address & email of the intenm |'E.=r:I|IJ|]I:l'I 214, Ee.‘::mcl FI|'.-:|r. Tower A, Epa?er:ne. Tower &
advertISIn |n ItS newspapers Earmings Per-Share (od Fig 10/ INVITATION FDE PROPOSALS "FF" I | Email: |:|EIJEI.: '.'lkram@:gmznl s
9 Pap B |eatitoid venraNnes- Consulting services 1o hdress and o-mabo be used Immaculate Resclution Professianais Private Limited
I 1 ; : e ! . 1 oresnondencs with e dnlenm Unit Mow 112, First Floos, T A5 Ca I
or Publications. We therefore 1 Basic - 041 .28 151 Ref: PDGFIGOTNPPP-Expertsian/2025 | | |fuivion Profecsons Conmpler, Secont7, Shta sl Curgaane 122018
recommend that readers Note: 1.Project Developrment Grant Fund (PDGF) intends 1o appoint a firm to provide the Tollowing consulting services Email | ibe. richfieldiigmail.com
. . The abaove = an extract of Sie delailed formal of Linaodited Financial Resuits flled with the Stock as detailed in the table givan below: 11, |Last date for submissian af ciams 7202028
make necessary inquiries Exchangas urder Raguiation 33 of the SEBI |Listing Obdgations and Dsclosure Requiramants) T S B . .Ill e ;L! il e s :
. . Raguiatians, 2015, Tha ful format of the Un-audited Financial Resulis ara avalsolo on !e wobsia i : Estimated EMD e-Tender e-Tender c ”B%EH X ﬂ”.'?ﬁﬂrf'f 3:;"' ”;1“3 auSe (o) | Nat Applcable
before Sendlng any monies aFihe Camparny i {weew, paiback in) and wibsite of he stock Exchanins) {wesw, maei in) Descripion of Services Value incl. in s Submission ﬂ'pﬂl'ln]h date afsub-sechan | Jit Eem 'E.EEEHHIHEE
. . 2 The above resull Bave been revieraed By Bie dudil commBles and approved by the Board al ther G5T in Bs. ; tast date g __E!I'_H]Ehlm Resclution Prafessional
or enteri ng INnto any maating haid on 09t Janusry. 2028 : : 3. Names of insolvency professionals iderdfied) Not Applicabie
. . 3. The Financiskrasull hava been prapared in accordance wiih the Indlan Accounting Standards | nd- Appointment of “Consultancy Firm for providing 1302-2008 | 13.02.2025 1080 28 authonsed representative of crecions
agreements Wlth adVertlserS A5 s prescrbed under secton 133 of the Campanies Act 273 read with Ind -as les || As Advisory Services for Public Private Parinership = 0e- _f:a-:&lﬂﬁﬁ[‘.jl‘ﬁ-&r:aﬂ'ﬂs for each olaas) [ .
or otherwise acting on an S For and on behalf of the Board of Directors of Projects for Municipal Administration & Waler 4,00,00,000v- | 4,00,800- i o 14 |{a} Relevant forms and i) Wb rik: bl povn
, '9 Patback Business Limited Supply Departmant’ 10.30 hrs. | 15.00 hrs. Ib} EEI;E$ uiporad rpreseréaes | (b] N Agplcatle
advertisement in any Sdi- _ s— L_are _
Pawan Kumar Mittal 1. The assignment is open to all eligible firms. The Request for Proposats (RFP) may be downloaded and used Natice is heeetry givan that the Nalional Campany Law Tribunal, Mew Daihi Bench (Courl) has ardered
manner whatsoever. Date: 09.01,2025 {Director) fres of cosl from the website viz, www.tntenders.gov.in. gﬁl ﬁwﬂ”ﬂggﬁ g ﬁﬂﬂéfﬂ;ﬁf"w resalutivn process of the RICHFIELD INDUSTRIES
Place: Now Dalhl DIN: 00749265 2. Apre-proposal conference will be beld on 24.01.2025 at 11.00 am in the office of THUIFSL, to clanfy quarnes, 2 ;

The craditors af RECHFIELD INDUSTRIES PRIVATE LEIMITED, are hereby callad upon lo subemil thedr
claims with proof an or befare 22nd January, 2025 (o the inlerim resolulisn prafessional at the address
menfioned ageinst entry Mo, 10

The finameial cradibars shall submil theer claims wih proal by efactnanic maans only, All sther crediiars may
submit the claims with prao in person |.‘-"; Distor by alecirorms mesans,

if any as stated in the RFP.

Proposals complete in all aspects must be submétted online through the Tamd Madu e-Procurement website,
as specified inthe RFP.

Any Clarifications, Minutes of Pré=proposad meeting, Extension of time and Addenduem & Comgendum iszued

IDFC FIRST Bank Limited IDFC FIRST g

(ersbwhille Capital First Limited, amalgamated with IDFC Bank Limded and presently known as IDFC FIRST Bark Limited) Bank 4

CIN : LESTI0TNZ014PLCO97T92 will be uploaded only m the Tamil Nadu &-Procurement website. Other detads are available in the RFP. nlend i ; -
Registered Office: - KRM Towers, 8th Floor, Harringlon Road, Chetpet, Chennal- 600031 : : additional Chief I [ et i
Tel: +91 44 4564 4000 | Fax: +91 44 4564 4022 Hana Scrotary s LnaKman Date : 09012025  Interim Resolution Professional for Richfield Industries Brivate Limited

Managing Director, TNUIFSL
Fund Manager of PDGF

| Place: Delhi Regn. Mot IBBINPA-DGNP-MIO0032016-201710003

MNotice under Section 13 (2) of the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002
The Tollowing borrowears and co-borrowers availed the below mentioned sacurad loans Trom IDFC FIRST Bank Limited (erstwhile
Capital First Limited, amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) The foans
of the below-menboned borowess and co- borrowers have been secured by the mortgage of their respective properies. As they
have falled to adhers 1o the terms and condilions of the respeclive loan agreements and had become Irregular, their kian were
classified as NPA as per the RBI gudalings. Amounts due by them {o IDFC FIRST Bank Limited {erstwhile Capital First Limited,

amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) are mentionsd as per respechive

DIPR/MZ21/TENDER/2025

BEFORE THE REGIONAL DIRECTOR,
NORTHERM REGION, NEW DELHI
COMPANY APPLICATION NO OF 2025
IN THE MATTER OF APPLICATION UNDER
SECTION 13(4) OF THE COMPANIES ACT,
2013 AND RULE 30 OF THE CORPAMNIES
(INCORPORATION| RULES, 2014

Cholamandalam Investment and Finance Company Limited
Carporate Office: " CHOLA CREST " C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai -
600032 Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karal Bagh, New Delhi - 110 005 Contact No:
Mr. Srinivas V, Mob.No. 9643344410

Sale of Movable properties by Hfs Cholamandalam Investment and Finance

5 Chola
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notices Hwseed more particularly described in the following table and further interast on the said amounts shall alse be appicable TR U:Hp,u\rEHTURE — Cumpanv Limited under SARFAESI Al'.'t, 2002,

And the same will be charged as per conlractual rate with effect from their respective dales. PRIVATE LIMITED ['THE COMPANY) Loan Account No. XOHEELD00001592004 & XOHEELDO0OD01771250

st Loan Type of Name of borrowers Section 13 (2)| Outstanding amount as L':'I'E’g éJT5E1H3£; %IEEFEIEEZ_TEZE;ELHA?;LEE of SADAN KUMAR and 7 Others

Ho{ Aostimk o Loan AW ac-horawars Notica Date | per Section 13 (2) Notice | | 0 e e b O Hl 10025 E-AUCTION SALE NOTICE FOR SALE OF MOVABLE ASSET UNDER THE SECURITIZATION AND RECONSTRUCTION OF

1 | 101237806 | LOAN AGAINST 1. RAW| KUMAR 28.12.2024 ®eTameT- | | e APPLICANT FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ THE PROVISION TO RULE 6(2) OF
| | | FROPERTY 2, SAKSHI SAKSH Matica is heraby given fo the general pusiic that | | THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

PROPERTY ADDRESS : ALL THAT PIECE AND PARCEL OF APARTMENT NO.C- |:1I:Iit HAVING EUF'EH AREA 670 SQ. FT.,
CARPET AREA 34.44 50. MTR. [342.62 50, FT.), TYPE 2 BHK ON 8TH FLOOR IN TOWER B, BLOCK-C, IN THE PROJECT
KNOWN AS "KLASSIC HOMZ™ SITUATED AT RAJ NAGAR EXTENSION, DISTRICT: GHAZIABAD, UTTAR FRADESH-201017

the Company propases o make fhe applicasan
o this Central Gosarnmant under Saction 13 of
the Companigs Act 2013 seeking confirmatn
for ateration of Memarandam of Aszaciation of
the Company in ferm of Special Resolufion

Notice is hereby given to the public in general and particular to the respective Borrower (s) and Guarantor {(s) mentioned below that the
below described movable property, the physical possession of which has been taken by the Authorized Officer of CHOLAMANDALAM
INVESTMENT AND FINANCE COMPANY LTD., DELHI Branch, will be sold on "As is wherais”, "Asis what is", and "Whatever there is "
on 08.08.2023, for recovery of respective amount as mentioned in the table below and cost, charges and expenses due to

Er Loan Type of MName of borrowers Section 13 (2)| Outstanding amount as passed al the Exira-Crdinary Gaperal Meetng z :
Nol Account No, L and ca-bormowers Notice Date | par Section 13 (2) Notics held an 10th Day of December, 2024 tn enaile CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LTD., Delhi Branch from the respective Borrowers.
{he Company 1o change itz Registered Office [
2 | 34506070 HOME 1. MR. SHAILENDRA SINGH 7122024 | 252463982 fram the "NCT of Delhi" to the "State of (A) (B) (c) (D) (E)
LOAN 2 MR, DABBL SINGH Haryana" Name of the Description Of The Reserve Earnest Money | Known en

. T i i cumbran
PROPERTY ADDRESS : ALL THAT PIECE AND PARCEL OFRESIDENTIAL HOUSE NO.525, ADMEASURING 103 30. :':’tf;‘;;“;;;T;‘ZI:'L‘f;‘ffﬂ':i;:i’:“;ﬁ':‘:‘;g ";’:::';’5 and Movable to be Auctioned Price Deposite i ;ﬂ‘ifmr
¥DS. |LE. B6.118 3Q. MTR., TOTAL COVERED AREA B6.118 S0. MTR,, GALI MO, 8, SITUATED AT KAILASH NAGAR, MCA portal twww,m:;,gny,mr by .Iiflmg I mgpcxrames prerg | ! .
KHASRA NO. 274 MIN,, PARGANA LONI, TEHSIL & DISTT GHAZIABAD, UTTAR PRADESH - 201009, BOUNDED AS: | | investor complaint form or cause tabe deliver | | SROAN KUMAR (BORROWER) Weighting Machine, Woaden Table, Chair, Seating | Rs. 35,000/- | Rs.3,500/- | Wil

RUPA., NIKHIL & R.N.G COATERS Table, Gas Stove with 4 Burner, Gas Stove with 2

Burner , Steal Rack, Cailing Fan, Double Bed, Wooden Temple, Wooden Window Frame, Wooden Rack, Table
Fan, Small Cylender, Gas Stove with 4 Burner, Gas Stove with 2 Burner & other small parts

Date & Time of Auction Sale 30.01.2025 from 11:00 AM to 12:00 noon(with unlimited auto extension of 5 min)

Last date of submission of Tender 29.01.2025 by 5:00 PM

All the interested participants / bidders are requested to visit the website https://chola-lap.procure247.com/ &

https: / /www.cholamandalam.comfauction-notices. For details, help, procedure and online training on e-auction,

prospective bidders may contact Vashu Patel 9510974587, For further details on terms and conditions please visit

https: [/ /chola-lap.procure247.com/ & https:/ /www.cholamandalam.com/auction-notices to take partin e-auction."
Place: DELHI/NCR Date: 10-01-2025 Sd/- Authorised Officer Cholamandalam Investment and Finance Company Limited

ar send by registered. post higher objections
suppartad by an affidavit siafing the nature of
higer interest and greund of oppositicn o the
Ragianal Direclor al the Address B-2 wing, 2nd
Flaor, Paryavaran Bhawan, CG0 Complex,
Wew Delhi-110003, Dethi within 14 Days af
fdale of publicafon of this notice with & copy 1o
tha apaplicant company at s regisierad affice &
the address mentioned below,

Address of Registered Office; 146 Jasola
Vihar Pocket | Mew Delhi-110025

For Avenfure Pharma Private Limited

EAST:RASTA 10 FT. WIDE, WEST: HOUSE OF BRAJ SINGH, NORTH:HOUSE OF CHANDRAKALI AND OTHERS,
SOUTH: HOUSE OF UMESH CHANDRA

You are hereby called upon to pay the amounts to IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated
with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) as per the details shown in the above table
with coniracted rate of interest thareupon from their respactive dales and other costs, charges etc. within 60 days from the
date of this publication, failing which the undersigned shall be constrained to initiate proceedings, under Section 13 (4) and
seclion 14 of the SARFAES] Act, againgl the mortgaged properties mentioned hereinabove to realize the amount due 1o
IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently
known as IDFC FIRST Bank Limited). Further you are prohibited under Section 13 (13) of the said Act from transfarring the

said secured assets either by way of saleflease or ctherwise. Sdl- Selj-
PlinaTZeE Enos) Place: New Delhi ngix:.:
Date : 10.01.2025 IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with | | py,.'19'01 205 DIN: 00259679 Cholamandalam Investment and Finance Company Limited

Flace : UTTAR PRADESH IDFC Bank Limited and presently known as IDFC FIRST Bank Limited)

Corporate Office: " CHOLA CREST " C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai -
600032 Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Dethi - 110 005 Contact No:
Mr. Srinivas V, Mob.No. 9643344410

Sale of Movable pmperl:les I:]r M/s Cholamandalam Investment and Finance
Company Limited under SARFAESI Act, 2002,
Loan Account No. XOHEDHEOD001285918
of Late Ankit Singh (Through its Legal Heirs) and 1 Other

E-AUCTION SALE NOTICE FOR SALE OF MOVABLE ASSET UNDER THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ THE PROVISION TO RULE 6(2) OF
THESECURITY INTEREST (ENFORCEMENT) RULES, 2002.

MNaotice is hereby given to the public in general and particular to the respective Borrower (s) and Guarantor (s) mentioned below that the
below described movable property, the physical possession of which has been taken by the Authorized Officer of CHOLAMANDALAM
INVESTMENT ANMD FINANCE COMPANY LTD., DELHI Branch, will be sold on "As is where is”, "As is what is”, and "“Whatever thereis "
on 24.02.2020, for recovery of respective amount as mentioned in the table below and cost, charges and expenses due to
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LTD., Delhi Branch from the respective Borrowers.

$* Chola
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Cholamandalam Investment and Finance Company Limited
Corporate Office: " CHOLA CREST " C 54 & 55, Super B — 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai -
600032 Branch Office: 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Defhi - 110 005 Contact No:
Mr. Srinivas V, Mob.No. 9643344410

Sale of Movable properties by M/s Cholamandalam Investment and Finance
Company Limited under SARFAESI Act, 2002.
Loan Account Nos. XOHEELD00001580724 And XOHEELD00002902622 of
VISHAL ARORA & 4 Others

E-AUCTION SALE NOTICE FOR SALE OF MOVABLE ASSET UNDER THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ THE PROVISION TO RULE &6(2) OF
THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

MNotice is hereby given to the public in general and particular to the respective Borrower (s) and Guarantor (s) mentioned below that the
below described movable property, the physical possession of which has been taken by the Authorized Officer of CHOLAMANDALAM
INVESTMENT AND FINANCE COMPANY LTD,, DELHI Branch, will be sold on "As s where Is”, "As is what is”, and "Whatever there is "

<& Chola
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on 05.10.2023, for recovery of respective amount as mentioned in the table below and cost, charges and expenses due to (A) ['B'j (C) (D) (E)
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY L.T.D., Dedhi Branch from the respective Borrowers, Name of the ription OF The = Eamest Money | K o
(A) | (B) (C) (D) (E) Borrowers and Movable to be Auctioned Price Deposite :un:llr:;ann-:es,
Name of the Description Of The Reserve Earnest Money | Known en _ Guarantors W L n R | | ol
Borrowers and Maovable to be Auctioned Price Deposite cumbrances, Late Ankit Singh Sofa T Seater-1, Window AC-1, Temple-1, Sealing slools-2, Center Rs. 35,000/ - | Hs 3 5r_l|},|l'= Nil
Guarantors if any {Through its Legal Heirs) | table-1 Ceiling fan-2, Chandelier-1, Fancy lights-2, Curtains-1, Wall .
' ! i ; B ; - (BORROWER) paintings-1, Dining table-1, Comer rock side showcase- 1, lron almirah-1, Iron l:runl-: 1. Cunalns 1. Be::i 1, Television {Samsung)-
VISHAL ARORA (BORROWER) double door fridge { whirlpaol ), single Bed,  Rs. 10,000/- Rs. 1,000/~ Nil Jaiwanti Sherawat 1, Almirah- Full of Clothes-1, Iron trunk=1, Suitcase-6, Wall clock-1, Tube lighi=1, Ceiling fan-1, Chair-1, Bed-1, Music system-1,

SANTOSH ARORA, SONIA ARORA, KIDS
CAMP THROUGH ITS AR/ DIRECTORS/
PROPRIETORS

Date & Time of Auction Sale 30.01.2025 from 11:00 AM to 12:00 noon{with unlimited auto extension of 5 min)
Last date of submission of Tender 29.01.2025 by 5:00 PM

Washing machine, Tron Almira Small, Plastic
Copler, Wooden Rack , Pastic Chair, Wooden
Temple, celing fan

Hidimg side Almirah-1, '-'-.l'im:l-::nw AC-1, Wooden Almirah- Full of Clothes-1, Stove-1, Water purifier-1, F-!Efrigeratm-1 ,Chimnay-1,
Ltensils-1, WindowAC-1, Wall Clock-1, LCD {Samsung)-1, Bed-1, Side stools-2, other related housahold tems.

Date & Time of Auction Sale 18.02.2025 from 11:00 AM to 12:00 noon{with unlimited auto extension of 5 min)
Last date of submission of Tender 17.02.2025 by 5:00 PM

AII the mterested parth:lpants ;I' hldders are requested tu uult the wehsite https',.l’fchula lap. prm:urezﬂllmmf E:
https: [/ /www.cholamandalam.com/auction-notices. For details, help, procedure and online training on e-auction,
prospective bidders may contact Vashu Patel 9510974587. For further details on terms and conditions please visit
https: [ /chola-lap.procure247.com/ & https: / fwww.cholamandalam.com /auction-notices totake partin e-auction.”

Place: DELHI/NCR Date : 10-01-2025 5d/- Authorised Officer Cholamandalam Investment and Finance Company Limited

All the interested participants / bidders are requested to visit the website https://chola-lap.procure247.com/ &
https: [/ /www.cholamandalam.com/auction-notices. For details, help, procedure and online training on e-auction,
prospective bidders may contact Vashu Patel 9510974587, For further details on terms and conditions please visit
https:/ [chola-lap.procure247.com/ & https:/ /www.cholamandalam.com/auction-notices to take partine-auction.”
Place: DELHI/NCR Date: 10-01-2025 Sd/- Authorised Officer Cholamandalam Investment and Finance Company Limited

financialexp.epaprin
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43/25 (ADM)
) CPRONCR

NOTICE
IN THE MATTER OF GRD TR
(UNDER LIQUIDATION)

For Inviting Expression of Interest
Realisable Assets (“NRRA") under |
Process) Regulations 2016.

below mentioned “Not Readily Real

Bankruptcy Code 2016 (“Code”) read

read with regulation 37A of Insolvency & Bankruptcy Board of India (Liguidation

Natice is hereby given by the undersigned appointed by the Hon'ble National Company
Law Tribunal; Jaipur vide order dated 12.10.2023 to the Public in general that the

Private Limited (in Liquidation) (“Corporate Debtor”) are being offered to the
interested Parties/Transferees or Assignees under the provisions of Insolvency &

Board of India (Liguidation Process) Regulations 2016 on “As is Where is Whatever
There is and without Recourse Basis”

CKS PRIVATE LIMITED

for Transfer or Assignment of Not Readily
nsolvency & Bankruptcy Code 2016 (“Code™)

isable Assets: (“NRRA") of M/s GRD Trucks

with regulation 37A of Insolvency & Bankruptey

Nature of Asset

Details of Assets

All the rights under PUFE
Transactions and
receivables as per available
records.

Bankru

In terms of |A No. 1A No. 270/JPR/2023, Application
filed under Section 66 & 67 of the Insolvency and

NCLT, Jaipur Bench

ptey Code, 2016, pending before Hon'ble

Current Assets

Carried
perthe

All remaining unsold/ un-realised assets except Cash
and Balance(s)inthe Bank accounts of the Company.

forward loss to the tune of Rs.9.22 Crores as
ITR of AY 2021-22.

forthe purpose will be as under:

Interested parties may send an email to liquidator at cirp.grd@gmail.com for further
information or details after submission of confidentiality undertaking. The timelines

Date of publication of invitation of EOI 10.01.2025
Last date of submitting eligibility documents 24.01.2025
Date of declaration of eligible participants 26.01.2025
Last date for inspection / Due diligence 01.02.2025
Last date for paymentof EMD 03.02,2025
Last date for submission of detailed offerinasealed cover | 05.02.2025

Place: New Delhi
Date: 10.01.2025

The Liguidator shall advise further process, terms and conditions etc. on review of
offers received in consultation with the Stakeholders’ Consultation Committee
(“SCC"). The Liquidator reserves the right to reject all or any of the offers received.

D-69, LGF, East of Kailash, New Delhi-110065

-sd-
V.K. Saxena, Liquidator
GRD Trucks Private Limited (In Liquidation)

Mobile: 9540011155
Email: cirp.grd@gmail.com
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